
 

CENTRAL ADMINISTRATIVE TRIBUNAL 

PRINCIPAL BENCH 
 

OA No-836/2020 

MA No-1047/2020 
 

New Delhi, this the 18
th

 day of August, 2020 

(Through Video Conferencing) 
 

Hon’ble Sh. A.K. Bishnoi, Member (A) 

Hon’ble Sh. R.N. Singh, Member (J) 

  

Kritima Yadav 

 Aged about 25 years, Daughter of Mr. D.R. Yadav 

 Resident of RZ34H/3 

 Street No. 4, Raj Nagar-I 

 Palam Colony, New Delhi-110045 

 Mobile Phone No. 7838779983.  ....Applicant 

 

(through Sh. Pardeep Kumar) 
 

Versus 
 

1. Delhi Subordinate Service Selection Board 

Government of NCT of Delhi 

(through/service to be effected upon its: 

Chairman, at FC-18, Institutional Area 

Karkardooma, near Railway Reservation Centre 

New Delhi-110092) 

Electronic Mail I.D. dsssb-secy@nic.in 

 

2. North Delhi Municipal Corporation 

(service to be effected upon/through its 

Commissioner at: 

Dr. S.P. Mukherjee Civic Center 

Minto Road, New Delhi – 110002 

Electronic Mail I.D. commissioner-

ndmc@mcd.gov.in 

 

3. South Delhi Municipal Corporation 

(service to be effected upon/through its 

mailto:dsssb-secy@nic.in
mailto:commissioner-ndmc@mcd.gov.in
mailto:commissioner-ndmc@mcd.gov.in


     2 (OA 836/2020) 
 

Commissioner at: 

Dr. S.P. Mukherjee Civic Center 

Minto Road, New Delhi – 110002 

Electronic Mail I.D. commissioner-

sdmc@mcd.gov.in 

 

4. East Delhi Municipal Corporation 

(Service to be effected upon/through its 

Commissioner at: 419, Udyog Sadan 

Patparganj Industrial Area, New Delhi-110096 

Electronic Mail I.D.-commissioner-

edmc@mcd.gov.in    ...Respondents 

 

(through Ms. Esha Mazumdar for R. No. 1 andSh. Vijay 

Pandita for R. Nos. 2, 3 and 4) 

 

ORDER (ORAL) 

Hon’ble Sh. R.N. Singh, Member (J) 

MA No.1047/2020 

 At the outset, Shri Pardeep Kumar, learned counsel for the applicant 

seeks permission to withdraw the present MA as well as OA filed (however not 

numbered) on the ground that already applicant’s another OA on the same 

issue and for the same grievances is pending adjudication before this Tribunal. 

Permission is granted. 

 Registry is directed to assign a number to the OA. 

 OA No. 836/2020 

 In view of the aforesaid order in the MA, the present OA is dismissed as 

withdrawn. No costs. 

 

(R.N. Singh)      (A.K. Bishnoi) 

Member (J)        (Member A) 

 
ravi/ns 
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